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 (iv) Action Taken by the Government on the recommendations contained in Chapters-I and 
V of the Twenty-ninth Report (Fourteenth Lok Sabha) of the Committee on Action 
Taken by the Government on the recommendations contained in the Twenty-fifth Report 
(Fourteenth Lok Sabha) on Demands for Grants (2008-09) of the Ministry of Power. 

 

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY  
STANDING COMMITTEE ON INFORMATION TECHNOLOGY 

PROF. ALKA BALRAM KSHATRIYA (Gujarat): I lay on the Tabe, a copy each (in English and 
Hindi) of the following Reports of the Department-related Parliamentary Standing Committee on 
Information Technology: 

 (i) Third Report on Demands for Grants (2009-10) of the Ministry of Communications and 
Information Technology (Department of Information Technology); and 

 (ii) Fourth Report on Demands for Grants (2009-10) of the Ministry of Communications and 
Information Technology (Department of Telecommunications). 

________ 

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY  
STANDING COMMITTEE ON LABOUR 

SHRI G.N. RATANPURI (Jammu and Kashmir): I lay on the Table, a copy each (in English 
and Hindi) of the following Reports of the Department-related Parliamentary Standing Committee on 
Labour: 

 (i) Third Report on Demands for Grants (2009-10) of the Ministry of Labour and 
Employment; 

 (ii) Fourth Report, on the Demands for Grants (2009-10) of the Ministry of Textiles; 

 (iii) Fifth Report on the action taken by the Government on the 
recommendations/observations contained in the Thirtieth Report (Fourteenth Lok 
Sabha) of the Committee on the Functioning of the Employees Provident Fund 
Organisation; 

 (iv) Sixth Report on the action taken by the Government on the 
recommendations/observations contained in the Thirty-third Report (Fourteenth Lok 
Sabha) of the Committee on the Development Schemes for Handicrafts Sector; and 

 (v) Seventh Report on the action taken by the Government on the 
recommendations/observations contained in the Thirty-fifth Report (Fourteenth Lok 
Sabha) of the Committee on the "General conditions of weavers in the country A case 
study of Sircilla concentration zone of weavers. 

________ 


